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Supreme Court [9]

Directorate General of Goods & Services Tax Intelligence v. Gameskraft Technologies (P) Ltd., (J.B.
Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1003

Indusind Bank Ltd. v. Sivakumar, (Vikram Nath and R. Mahadevan, JJ.), 2024 SCC OnLine SC 5114

Mahendra Mohanta v. State of Odisha, (Pankaj Mithal and Ahsanuddin Amanullah, JJ.), 2025 SCC
OnLine SC 1001

Milind Pandharinath Jiwane v. Anil, (J.K. Maheshwari and Rajesh Bindal, JJ.), 2024 SCC OnLine SC
5116

N. Sudha v. Namratha Narayana, (Dipankar Datta and Manmohan, JJ.), 2025 SCC OnLine SC 1002

Punjab Waqf Board v. Hira Singh, (M.M. Sundresh and Aravind Kumar, JJ.), 2024 SCC OnLine SC
5115

Rajib Lochan Mishra v. Santilata Mishra, (Vikram Nath and R. Mahadevan, JJ.), 2024 SCC OnLine
SC 5113

S. Srinivasan v. Premier Energy & Infrastructure Ltd., (B.V. Nagarathna and N. Kotiswar Singh, JJ.),
2024 SCC OnLine SC 5112

Allahabad High Court [5]

Bank of India v. Pankaj Srivastava, (Devendra Kumar Upadhyaya and Subhash Vidyarthi, JJ.), 2022
SCC OnLine All 2632

Pankaj Srivastava v. Bank of India, (Irshad Ali, J.), 2022 SCC OnLine All 2633
Rizwan Miyan v. Haseeb Miyan Deceased, (Kshitij Shailendra, J.), 2024 SCC OnLine All 8456

U.P. Prakashak Nagar Nigam v. Azab Singh, (Saumitra Dayal Singh, J.), 2022 SCC OnLine All
2634

Bombay High Court [4]

Bramhanand Raosaheb Naikwadi v. State of Maharashtra, (Revati Mohite Dere and Neela Gokhale,
JJ.), 2025 SCC OnLine Bom 1511

Milind Pandharinath Jiwane v. Savitribai Nanaji Sontakke, (Anil L. Pansare, J.), 2024 SCC OnLine
Bom 3991

Sureshkumar Shrikisan Bhayya v. State of Maharashtra, (G.S. Kulkarni and Firdosh P. Pooniwalla,
J1.), 2024 SCC OnLine Bom 3992

Calcutta High Court [45]
Anamika Ghoshal Jha v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3834
Anup Purkayastha v. Union of India, (Partha Sarathi Chatterjee, J.), 2025 SCC OnLine Cal 3822
Arun Kumar Jindal v. Rajni Poddar, (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 3800

Buli Barman v. Union of India, (Madhuresh Prasad and Supratim Bhattacharya, JJ.), 2025 SCC
OnLine Cal 3819

Church of North India v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3811
Debajyoti Chowdhury v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3821
Digital Vision v. Union of India, (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 3803
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Dulal Chandra Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3814
Gopal Bidyananda v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 3802
Jahurul Jamadar v. State of W.B., (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal 3801
Jesmin Nahar v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3809

Jnan Bikash Bhandari v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3806

Kul Bahadur Chhetriv. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3828

Lalita Sarkar v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3836

Lilu Sekh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3830
Mahasweta Santra v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3816
Maya Ganguly v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3826

Mehadi Hassan Gazi v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3815
Nes Hasimara v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3820

P & P Business (P) Ltd. v. Marco Francesco Shoes (India) (P) Ltd., (Bibhas Ranjan De, J.), 2024
SCC OnLine Cal 12051

Panchali Das v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3835

Pratusha Das v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 3804
Purni Debi v. Eastern Coal Fields Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3840
Purnima Sarkar v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3812

Ram Pravesh Chaturvadi v. Calcutta STC, (Biswajit Basu, J.), 2025 SCC OnLine Cal 3824
Rokaiya Khatun v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3808

Rokeya Khatun v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3837

Ruma Banerjee v. Minoti Mukherjee, (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 3799
Rumi Barman v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3831
Sahida Bagam v. Eastern Coal Fields Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3839
Salema Sultana Parveen v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3807
Samannoy Ghosh v. Union of India, (Biswajit Basu, J.), 2025 SCC OnLine Cal 3827
Shankar Bera v. State of W.B., (Tirthankar Ghosh, J.), 2025 SCC OnLine Cal 3832

Shilpi Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3817
Shobhan Sarkar v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3813
Subhasree Roy v. State of W.B., (Amrita Sinha, J.), 2025 SCC OnLine Cal 3833

Sujit Kumar Sen v. Food Corpn. of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3810
Sumit Kumar Gupta v. State of W.B., (Shampa Dutt (Paul), J.), 2025 SCC OnLine Cal 3805
Swapan Roy v. State of W.B., (Subhendu Samanta, J.), 2025 SCC OnLine Cal 3823

Syama Prasad Mookerjee Port v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 3838
Tanima Tribedi v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3818

TATA Steel Ltd. v. Owners & Parties Interested in the Ocean Vessel Esperanza - 111, (Rajasekhar
Mantha and Ajay Kumar Gupta, JJ.), 2025 SCC OnLine Cal 3798

Ujjwal Kumar Roy v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 3829
Upendra Mahato v. Union of India, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 3825
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Chhattisgarh High Court [92]
Aarti Bhaskar v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4725

Abc Prescription of Prosecutrix in the Closed Envelope (Prosecutrix/Complainant) v. Anil Kumar,
(Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 4660

Abhishek Banchhor v. Atul Shrivastava, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 4662
Anand Kumar Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4688
Anandram Pisda v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4643
Ashish Harmukh v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 4716

Ashish Kumar Banerjee v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2025 SCC
OnLine Chh 4730

Balkrishna Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4683

Bhanu Pratap Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2025 SCC OnLine Chh 4700

Bharat Lal Nagesh v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 4720

Bhuneshwari Thakur v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh
4663

Brijmohan Dua v. Punam Dwivedi, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4668
Chandan Sahu v. Deepa Sahu, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4646
Chandrama Yadav v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4719

Chhattisgarh State Power Distribution Co. Ltd. v. Ram Swaroop Sahoo, (Naresh Kumar
Chandravanshi, J.), 2025 SCC OnLine Chh 4669

Chinmay Das v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 4665
Chiranjeev Sarkar v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4724
Daneshwar Yadav v. Neera Yadav, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 4667

Daulat Ram Banjare v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh
4677

Deepak Shrivastava v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4732
Durgesh Pandey v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4726
Firoj Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4680

Ganesh Kaushik v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4686

Gend Singh Manjhwar v. State of Chhattisgarh, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.),
2025 SCC OnLine Chh 4644

Ghanendra Kumar Dewangan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine
Chh 4649

Gudiya Mishra v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4695
Gulnaaz Akhtar v. Mohsin Khan, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 4703
Hafizulla Khan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4698
Jagarnath Ram v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 4727

Jagatram v. South Eastern Coalfields Ltd., (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
4707
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Janakram v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2025
SCC OnLine Chh 4717

Jevan Singh v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 4710

Jivesh Dewangan v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine
Chh 4731

Kachra Bai Satnami v. Laxmi Banjare Raju Banjare, (Amitendra Kishore Prasad, J.), 2025 SCC
OnLine Chh 4713

Kamal Narayan Sarthi v. State of Chhattisgarh, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.),
2025 SCC OnLine Chh 4645

Kanhaiya Lal Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2025 SCC OnLine Chh 4658
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Narendra Prasad Gupta v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh
4721
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Pawan Kumar v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh 4654
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Radhe Lal Sahu v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
4714

Rahul Choudhary v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 4652
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